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Used Ticket. 
1885. ShrlmaU Ramdnlart Sinha: 

Will the Minister of Railway. be 
pleased to refer to the reply given to 
Unstarred Question No. 4108 on the 
2nd September, 1966 regarding Claims 
for refund of Railway fare and state: 

(a) the number of claims out of 24 
and 28 respectively which have been 
disposed of regarding partially used 
tickets delivered at Patna; 

(b) the names of the Railway. with 
which the accountal particulars are 
pending and the ntrmber of reminders 
lent to those Railways; 

(c) the number of the claims out of 
24 and 28 which were not paid due to 
insufficient and incorrect particular 
.uppli'~d by the claimants and the 
number not paid for other reasons; 
and 

(d) the stcps taken for expeditious 
di.spvsal of these cases? 

The Minister of State In the Mlnls-
tIT of Railways (Dr. Ram Snbhag 
Singh): (a) The number of claims for 
refund of fare against partially used 
tickets surrendered at Patna were 2 
and 3 respectively. They are pend-
Ing disposal. 

(b) Accountal particulars in 4 easel 
fane over 6 months old and 3 over one 
,.ear old) are awaited from Central 
Railway and in the fifth case (over II 
months old) from Northeast Frontier 
Railway. Eastern Railway have issu-
ed to the Railway, concerned 7 re-
minders in respect of claims pending 
for more than one year and 4 re-
minders in cases over six months old. 

(c) 4 claims pending over six monih8 
and 9 claim. Over one year old, alan 
10-6-1966, could not be settled on ac-
... unt of insufficient and Incorrect 
particulars supplied by the claimants. 
The remaining 20 and 19 claims rea-
pectively could not be ftnailsed for 
ether rt'UOllI. 

(d) Information iD W. regard II 
IIelDg collected trom the BailWBJ" _ 

cerned and will be placed on the Table 
of the Sabha later. 

omeera and other employeea Ia 
RaIlways 

1688. Shrl Lakhan Das: 
Shrl Madhu Limaye: 

Will the Minister of RaUwaya l» 
pleased to state: 

(a) whether Government have d~ 

fined the terms "officers" and "other 
employees" for the purposes of Rail-
way Administration; 

(b) if so, the proportion of "officers" 
and "other employees" as on the ls. 
April, 1948 and what is it today; and 

(c) the steps taken to counter the 
tendency towards top-heavy admini-
Itration? 

The Minister of State In the Min. 
try of Railways (Dr. Ram Snbhal' 
Singh): (a) Yes. 

(b) According to the extent ftgur.,. 
available, the pecentage of the number 
of Gazetted Officers to the total num~ 
ber of staff on zonal Railways as all 
31st March, 1948 and 31st March 196e 
is 0.1864 and 0.4132 respectively. 

(c) The administration I. not co. 
sidered a. top-heavy. 

Technical Snpe"~ 

1887. Shri Lakhan Das: 
Shri Madhu Llmaye: 

Will the Minister of KalIwan l» 
pleased to state: 

(a) whether Government have re-
eeived any represenlation from th. 
Technical Supervisors (Chargeme .. 
Assistant Foremen and Foremen) em-
ployed In the Indian Railways; 

(b) if 10, what are their main IrieY-
anc:es; and 

(c) the steps taken by Gowrmnaa 
to redreu them? 
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The MInister of State In the MIDIs-
try of RaUways (Dr. Ram Subbar 
Bingh): (a) Yeo. 

(b) Better scales of pay. 
(c) The question does not arise as 

the scales allotted to these categorie, 
of staff are commensurate with the 
duties and responsibilities entrusted to 
these staff. 

Purchase of Trucks and Motor Vehicles 

1688. Shrl Se,hlyan: Will the Minis-
ter of Supply. Technical Development 
and Materials Planning be pleased to 
etale: 

(a) the makes of trucks and motor 
yehicles in the approved list of Gov-
ernment for purchase and use by 
them; 

(b) the prices fixed for them; and 

(c) the nU'mber at new trucks or 
motor vehicles purchased by Govern-
ment during the last three years? 

The Minister of Supply. Technical 
Development and Materials Planning 
(Shri Raghuramalah): (a) No approv-
ed Jist of trucks and motor vehicles is 
maintained by the Directorate Gene-
ral of Supplies and Disposals. The 
Callowing makes of well-known vehi-

Tata Mcrcedex Bem 

Willy. Jeep 

Model 

Leyland Cammer Chum 

Ambassador Car 

Bedford Cbasaia 

Pait Car 

Dodge/Fargo Cbusia 

cleo. manufactured In the country ant 
purchased by the D.G.S. & D. 

1. Tata Mercedez Benz Truekj 
Bus Chassis. 

2. WiJlys Jeep and 314 ton Truck 
Chassis. 

3. Leyland 'Commet' Chassis fOIr 
Bus and Truck. 

4. Hindustan Ambassador Car 
and Bedford Group of Chassa 
for Truck and Bus. 

5. Fiat Car and DodgelFargo 
Group of Chassis suitable for 
Trucks and Bus. 

e. Tempo Hanseat Three Wheel ... 
Chassis and Delivery Van. 

7. Standard One Ton Truck 
Chassis. 

(b) The prices Of motor vehicles are 
regulated by the Ministry of Industry 
On an informal basis only. The pricetl 
differ from model to model dependin, 
upon the length of the Wheelbase and 
the Engine to be fitted to them. The 
prices of various modelS Of different 
types of vehicles on Rate Contracte 
with the Directorate General ot Sup-
lies and Disposals are broadl7 -
under:-

Pria 

R.. 35,000/- to RlI. 45.000 

Ita. 15.653/-

Ra. 44.000/- to Ro. 4,,200 

Ita. 14.600/-

Ita. 24,200/- to Ro. 3IPDO/· 

Ro. 12.797/-
Ro. 25,000/- to RI. 34,800 

... 7.282./-Tempo HlD8CIlt TIIlee WhecJor 

~livery Vill Ita. 9,209/-

StaDdard Truct ChaaIa. RI. 15.600/- (bcIus 
alDttact) 




